
THE GAUHATI HIGH COURT AT GUWAHATI

NO.HC.VU-2Os/2013/ A

From shd Kaushik Kumar Sharma,

Joint Registrar (Vigilance),

Gauhatl High C.ourtr

Guwahati,

To, shri s. K. Poddar,

District & Sessions Judge,

Morigaon, Assam. r\
Dated Guwahati trre Z( August,2021

Sub Station leaYe Pe(nission.

Your letter No.DJM/4691, dtd 24.08.2021Ref:-

Sir,

Wifl reference to the above, I am direded to inform you Elat you

have been granted headquarter leave permission, with your ofrcial vehicle'.at your

o*r, 
"ott, 

fioln 27,O8.2O21to 30'08'2021 The Additional Sessions ludge cum

i[.rii:r09", Morigaon and in hls absence, the civil Judge' l4origaon and in their

uia"na", $t-" t"nioirost Judicial Magistrate available in the station shall remain rn

charge of your Court and office in your absence'

Yours faithfullY,

se"l-

JT.REGISTRAR ruIGII.ANCE)

Memo No.Hc.vu-2os l2ol.:/ 31 I 1 t^, dated zr- 8' z)Ll

Poject Manager, Gauhati High Court'

(HIGH COURT OF ASSAM, NAGALAND, MIZORAM AND ARUNACHAL PRADESH)

+ll

\'\
fT.REGISTRAR ruIGII.ANCE)

g"

Copy to: v


